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(PRIVATE SCHOOL BRANCH)

¢ NO.DE.15 (178)/PSB/ 2021/ 3331 s il DATED : 7,2) 0 )l)
CIRCULAR

subject: TO provide free education to students whose both parents or either of any parents
expired after March 2020 either due to COVID -19 or otherwise.

In pursuance to the Circular No. DE. 23(70)¢/RTE/2017/Part File 1/178-186 Dated:-19/08/2021 and
GCircular No. DE. 23(70)/RTE/2017/Part File 1/128- 133 dated 23/07/2021 issued by DDE (RTE Cell)
and in compliance with orders dated 27/07/2021 of Hon'ble Supreme Court of India in Case SMW(C)
No.4 of 2020, Children who have become orphans or lost a parent after March, 2020 either due to
covID-19 or otherwise, need due attention to enable them to continue their education in Private
Unaided/Aided Recognized schools.

In this connection all District DDEs are directed to ensure the continuation of the study of all such
ctudents. These students may be adjusted in the same school, if running on DDA or government
allotted land, under freeship category immediately.-

Or, such studenis may be treated as a student studying under Economically Weaker
Section/Disadvantaged Group category and reimbursement may be claimed from the Directorate of
Education, Dethi upto elementary level and after 8" class such students may be guided/facilitated for
admission in any government school for their uninterrupted further education. A consolidated
proposal will be submitted thereafter for the approval of Director (Education}.

This issues with the approval of Director (Education).
N
(YOGESH PAL SINGH)

DEPUTY DIRECTOR OF EDUCATION (PSB)

All HOS/Manager
Private Aided/Unaided Recognised Schools, Delhi

F. NO.DE.15 (178)/PSB/ 2021/ D29~ 3943 DATED: 22 ) 09 \ 2

1. PS to Pr. Secretary (Education), DoE, Old Sectt. Delhi

2. PA to Director (Education), DoE, Old Sectt. Dethl

3. Addl. DE (School)/ Coordination Branch, DoE, Old Seclt. Delhi

4. All RDEs/ District DDE</DDE (Zones), DoE through website to ensure the strict compliance of above
directions.

5. DDE (School)/DDE (Aided School Branch)/DDE (Coord.) DoE, Old Sectt. Delhi

6. DDE (Planning), Planning Branch, DoE Timar Pur, Delhi

7. Section Officer, Litigation Branch, DoE, Old Sectt, Delhi !

8. Programmer (MIS) for uploading the circular on website. L

9. Guard file 4 ) ,

(YOGESH PAL SINGH)
DEPUTY DIRECTOR OF EDUCATION (PSB)
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